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                           : General: 0471- 2312910, 2318153, 2318154, 2318155 Chairman: 2318150 Member Secretary: 2318151 

   e-mail: chn.kspcb@gov.in; ms.kspcb@gov.in FAX: 2318152   web: kspcb.kerala.gov.in 
                     KERALA STATE POLLUTION CONTROL BOARD 
                   tIcf kwØm\ aen-\o-I-cW \nb-{´W t_mÀUv------------------------------------------------------------------------------------- ------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------- -------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------           

---Pattom P.O., Thiruvananthapuram – 695 004 
                                        ]«w ]n.-H., Xncp-h-\-́ -]pcw þ 695 004 

 
(Translation of Letter No. PCB/HO/GIS/01/2023 Dated 07.08.2023) 

From 

The Member Secretary 
To 

The Secretary 
Kollam Corporation 
Kollam - 691001 

Sub: Kerala State Pollution Control Board - Ashtamudi lake, Manichithode -Inspection 
report 

Ref : 1. Hon’ble NGT order on 22/03/2023 of OA No. 147/2022  
 2. Letter PCB/HO/EE-3/NGT/OA No.14/2022/06/2022 on 24.05.2023 
 3. Govt. Letter No. M4/46/2022 – health part (1) on 03/05/2023 
 4. Minutes of meeting on 26/05/2023 

Sir/Madam, 
The  board has conducted inspection on areas of Ashtamudi, Manichithodu of 

Kollam Corporation on 12/06/2023 and the result of inspection is tabulated below. 

SL. 
No. 

Location Findings Action to be taken 

1 Kuravanpalam, 
Manichithodu 
1. Pullikkada colony 
2. Alakkukadavu colony 
3. Santhinagar 
4. Shankarnagar 
5. Harisreenagar 
6. Aradhana nagar 

Wastewater from 
houses were 
disposed directly 
into the thodu 
through pipes 

Unauthorized outlets have 
to be identified and 
discharge should be 
prevented 

2 Vikas Nagar Street No. 6 
(Polayathodu) 

Found that waste 
has been disposed 
directly into the 
thodu. 
Coliform presence 
of 900 MPN/100ml 
was found from the 
water sample. 

Waste disposal shall be 
prevented. Protective fences 
are to be constructed. 

3 Link road parallel to Wastewater through Measures are to be taken to 
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Ashtamudi lake 
1. Infront of KSRTC 

Bus Stand  
2. Below the platform 

of Boatjetty terminal   
3. Infront of 

Poyilakkada 
fisheries 

4. Nearby Houseboat 
terminal 

drains directly 
disposed into the 
lake 

prevent such discharge. 

4 1. Ashtamudi Lake 
(KSRTC – 
Manichithodu 
stretch) 

2. Thopilkadavu 

Both biodegradable 
and non 
biodegradable 
waste were seen 
accumulated in 
nearby areas and 
were found  
floating in the lake 

Measures are to be taken to 
remove waste deposited in 
the lake and nearby areas. 

 
The Manichithodu stretch from back side of Vimala Hridaya School to 

Kadappakkada Kollam – Kottarakkara road, has been found covered by slab. Coliform 
presence is observed in the water sample taken from NTV Nagar near Railway culvert. It 
is also observed to be polluted by domestic waste. It should be ensured that no untreated 
wastewater from houses and institutions reach the lake. 

Moreover, the details (quantity and disposal methods) of segregated solid waste 
(both biodegradable & Non bio-degradable) are to be reported. Urgent action shall be 
taken and report is to be submitted with time bound proposal for short term and long term 
activities to rectify the above defects. 

Yours faithfully, 

          Sd/- 

                     MEMBER SECRETARY 
Encl: As above 
Copy to:  
 Environmental Engineer 
 DO, Kollam 
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General: 0471- 2312910, 2318153, 2318154, 2318155 Chairman: 2318150 Member Secretary: 2318151
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KERALA STATE POLLUTION CONTROL BOARD
േകരള സം�ാന മലിനീകരണ നിയ�ണ േബാർഡ്

Pattom P.O., Thiruvananthapuram – 695 004
പ�ം പി ഒ.,  തി�വന��രം – 695 004

 
File No. KSPCB/198/2023-AE-10               Dated: 27-08-2024
 
From
         The Member Secretary
 
To
        The Secretary
        Neendakara Muncipality
 
     Sub:- OA 147/2022- Joint inspection conducted on 29-7-2024 in Kollam Corporation

and areas near Ashtamudi lake
 
     Ref:- 1. Lr No. LSGD/PD/27498/2024-SWAG1 dated 27.07.2024 from ACS LSGD

2. Joint inspection conducted on 29-7-2024 in Kollam Corporation and areas       
near the Ashtamudi lake

 
Sir, 
 
 
    Attention is invited to the subject matter. A joint inspection was conducted on 29.7.2024
in Kollam Corporation and areas near the Ashtamudi lake as per ref(1). Peeling shed of
Matsyafed at Neendakara also vsited.  Waste from peeling sheds including wastewater in
Neendakara areas needs to be properly treated.
Also please furnish a detailed report on all the solid and liquid waste management facilities
provided and proposed in the panchayat.
 
 

                                                                                    Yours faithfully,
 
 
 

                                                                                   MEMBER SECRETARY
Copy to : 1. The CEE, RO THiruvananthapuram
                2. The EE, DO , Kollam

KSPCB/198/2023-AE-10 I/13281/2024
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ജൂൺ ഓഗസ്റ്റ് മാസങ്ങളിലാണ് ആദ്യമായി അവിടെ നിന്നും മാലിനയങ്ങൾ 
നീക്കും ടെയ്തത് . TIFFOT PVT LTD എന് ഏജൻസി ആണ് മാലിനയങ്ങൾ 
ട ാണ്ട് പ ായത്. പേഖരിച്ച എലലാ മാലിനയങ്ങള ും സിമന്റ് ഫാക്െറി 
യിപലക്ക് ട ാണ്ട് പ ായിട്ട ണ്ട്. 

LSGI Name Lifting Date Lifting Time 
Item 
Type Quantity 

KERALA STATE COSTAL AREA DEVELOPMENT 
CORPORATION 06-06-2024 11 TO 2 Rejects 20350 
KERALA STATE COSTAL AREA DEVELOPMENT 
CORPORATION 06-06-2024 2 T0 12 Rejects 19910 
KERALA STATE COSTAL AREA DEVELOPMENT 
CORPORATION 11-06-2024 10 TO 2 Rejects 18810 
KERALA STATE COSTAL AREA DEVELOPMENT 
CORPORATION 11-06-2024 3 TO 5 Rejects 20210 
KERALA STATE COASTAL AREA DEVELOPMENT 
CORPORATION 12-08-2024 10 TO 8 Rejects 22730 
KERALA STATE COASTAL AREA DEVELOPMENT 
CORPORATION 12-08-2024 10 TO 8 Rejects 21840 

   TOTAL 123850 
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TRANSLATION ENGLISH:  

 

Waste was removed from the area in the months of June and August.
which has collected the waste. All collected waste

 

 

 

Waste was removed from the area in the months of June and August. TIFFOT PVT LTD was the agency 
which has collected the waste. All collected waste has been transported to cement factory

 

TIFFOT PVT LTD was the agency 
transported to cement factory 
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General:0471- 2312910,2318153, 2318154,2318155 Chaimrali:2318150 Merrbcr

e-mail: cirn.kspcb(ri) g*v. in ; rrs.k$jIjb(ai[o\'.iit FAX: 23 I 8 I 52 web:

Kfi Kz{ L,A STATE pS ;,, i,UTE ON C&N'l'RtX, AR.tr-<-
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Pattom P.O., Thiruvananthapuram - 695
or5o ojl 61., ojlroclmcor.,;oo - 695 004

File No.KSP CB I 198 12023 -AE- 1 0

From
The Mernber Secretary

To
The Managing Director
Kerala Water Authority

Sub:- OA 147/2022- CSTP at Kureepuzha,Kollam-reg

Ref:- Order of Hon'ble NGT dated 28 .05 .2024 in MA 5812024 in OA 147 12022

Sir,

Kind attention is invited to the subject matter. Vide order in ref. the Hon'ble NGT has

expressed concerl on the grievance raised by the petitioner regarding failure of statutory
and administrative authority in the state to take remedial action for the conservation of
Astarnudi and Vernbanadu Kol wetlands on account of discharge fi'om the drains, dumping
of pharmaceutical, domestic, plastic, slaughter house waste and various other innumerable
wastes in to these water bodies. The next hearing in the case is scheduled on 13.09.2024.

It is noticed that works related with 12 MLD CSTP at Kureepuzha, Kollam is almost
complete, but sewer connections are not provided. It is understood that some poftion of
sewerlines was laid under KSUDP. It is also noted that septage reception facility was also
provided in the 12MLD CSTP and is reported to be not operated due to lack of dilution
water but the tanks are almost filled with water. Since, the construction of CSTP was part
of action plan in OA 14712022. Please bestow your personal attention in for the operation
of the plant urgently for avoiding unauthorised disposal of septage into water bodies &
report the present status and timeline for functioning of CSTP & laying of sewer networks
for reporting to Hon'ble NGT.

Yours faithfully,
Signed by

Sheela A M

_'.._:, - : .', - 
:t:-_'..,.i;,,-.j.

i'r rr,i.-l L llQ;#'l
'l ;.ll ;';.,.:".. :r I t:j.:,1<...ii

I
lii

Dated: 05-09-2024

MOST URGENT.NGT CASE

Date: 05-09-202a 1 6:a3ffiMBER 

'ECRETAR'

{-

23l8l5l
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ENGLISH TRANSLATION 

 

LrNo : N6- 230/24                                                                             Dated 31/08/2024 

From,  

The Secretary  

Neendakara Grama Panchayath 

To,  

The Member Secretary  

Kerala State Pollution Control Board  

 

Subject: Submission of report on pollution of Ashtamudi Lake- reg 

Reference: Letter No. KSPCR/198/2023-AE-10  

           In Neendakara Grama Panchayath, Haritha karmasena is working efficiently to collect 
plastic from every ward. The collection process is with 80 percent user fees and provides 100 
percent coverage. The Panchayat has issued notice for the construction of waste water 
treatment facilities for peeling sheds that discharge waste water. The Panchayat has also 
issued notice to prevent pollution of Ashtamudi backwaters and levied a penalty of 
Rs.15,000/-. The Panchayat is actively involved in projects aimed at conserving the 
Ashtamudi backwater, including the installation of septic tanks, biodigesters, portable bio 
compost bins, and Thumburmoozhi, Collectors at schools .Projects such as Thumpurmoozhi 
and camera installation will continue to be taken up by the Panchayath. The representatives 
of the Suchithwa Mission visited the banks of the Ashtamudi backwaters in Neendakara 
Grama Panchayath and informed that funds can be allocated for the setting up of a common 
STP project for various peeling sheds. The Panchayat will submit a proposal regarding this. 

 

                                                                                                     Yours faithfully  

Sd/- 
                                                                                                       Secretary 
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Present status of solid and liquid facilities provided by local bodies surrounding 
Asthamudi lake 

Sl 
No. 

Local Body 

No. of 
household/ 
Establishment 
in the 
catchment 

Biodegradable 
waste disposal 
facility 

Wastewater 
discharge 
identified 

Action taken 

1 
Kollam 
Corporation 

3500 
households, 
200 
establishments 

 Aerobic 
compost unit-3 

 Notice issued 
to 76 
households 
and 40 
establishments 
to stop 
discharge to 
lake. 
Following 
this, 74 
households 
and 30 
establishments 
voluntarily 
closed their 
outlets 

Biodigesters installed in 100 households on 
the lakeside replace leach pits with septic 
tanks. 

2 
Chavara 
Panchayath 

 122 
households 

Bio-bins issued 
to house holds 
 

Notice issued 
to various 
households to 
stop discharge 
to lake 

a) Backwater cleaning campaign was 
conducted by the members of    the 
Panchayath, Kudumbasree, CDS, 
Harithakarmasena& others.                                                               
b) Monthly monitoring & fine imposing for 
dumping of waste into the lake.                                
c) projects for Ramsar site conservation 

3 
East Kallada 
Panchayath 

15-households, 
270- 
establishments 

  Bio-bin, 
Bokashi bucket, 
Composting pit 

Nil Monitoring dumping of waste into the lake 

4 
Kundara 
Panchayath 

18-households, 
2-
establishments 

 Bio-bin, 
Thumboormozhi 

Nil   

5 
Munroethuruth 
Panchayath 

  
   Bio-bin,  
Thumboormozhi 

 Inspected 54 
houses and 
notice issued 
tohouseholds  
to stop 
discharge to 
lake 

a )Fine  imposed for discharging of toilet 
waste and dumping of waste into lake.       
b) 206 bio toilets  installed 

Annexure 1134320



6 
Neendakara 
Panchayath 

 4370 
households, 20 
establishments 

  Biodigester,  
 Bio-bin,  
Thumboormozhi 

Notice issued 
to Peeling 
sheds to 
provide 
treatment 
facility 

Projects to provide septic tank, biodigester, 
portable bio composter, thumboormozhi is 
in progress. Proposed action plan for 
installation of waste water treatment plan on 
the banks of lake using Suchitwa mission 
fund. 
Initiated action plan for Ashtamudi Lake 
conservation. 

7 
Panayam 
Panchayath 

8632 
households, 
377 
Establishments 

Biodigester,  
 Bio-bin, 
Thumboormozhi 

 notice issued 
to 14 
households  

a) Biodigester and soak pit systems provided                                
b)Projects implemented for conservation of 
lake 

8 
Perayam 
Panchayath 

  
Bokashi Bucket, 
Biodigester,Bio 
bin 

  
  Implemented various projects like ODF 
Plus, Nirmalatheeram, etc… for the 
conservation of lake and surroundings 

9 
Perinadu 
Panchayath 

 90 
Households 

 3000 Bokashi 
buckets, biobins 

notices issued 
to the house 
holds to stop 
discharge to 
lake and 
closed down 

Septic tanks provided to  3households                      
 

10 
Thekkumbhagam 
Panchayath 

  

 Thumboormozhi 
at Nadakavu 
market, 
68 Bokashi 
buckets, 224 
Biobins issued to 
the households 

 14 
inspections 
conducted and 
57 notices 
issued to the 
house holds to 
stop discharge 
to lake 

a ) Septic tanks provided   to  220 
households                       
 b) Implemented 
"JeevanauAsthamudiJeevikanamAsthamudi" 
project 
c) Implemented mangroves protection 
project 

11 
Thevalakkara 
Panchayath 

 166 
households 

 Biocomposter 
bins 

  notices 
issued to the 
house holds to 
stop discharge 
to lake 

a) Prefabricated synthetic septic tank 
provided for 55 households 

b) Projects implemented for 
Asthamudilake  conservation 

c) Monitoring & fine imposing for 
dumping of waste into the lake.                                
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12 
Thrikkaruva 
Panchayath 

 No 
establishments 

  Bokashi 
buckets, Biobins 
issued to the 
households 

  

a) Bins provided for disposal of Bio/Non-
biodegradable waste                               
b)Notice issued to all establishments in the 
area to provide separate bins for disposal of  
Bio/Non-biodegradable waste                           
c) Conducted awareness classes to public 

13 
West Kallada 
Panchayath 

18 households 
Household 
composting pits 

Nil 

a) Synthetic septic tank provided to 
households                       
 b) Implemented 
"Ashtamudikayalsamrakshanam- 
kandalazhaku" project 
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Yours faithfullY,

J/"*a/
iVrNNNgBffi-CRETARY

From
Member SecretarY

To
1. The Managing Director

Kerala Water AuthoritY

2.The Secretary
Kochi CorPoration

Sub:-IllegaldischargeofseptageintothewaterbodiesinKochi-reg
Ref:- 1. Complaint from Sri. John Daniel received through Environment Department

2. Order of the Hon'ble NGT(SZ) datedOgl)2-t?Y:"OANo'45/2024

3. Action taken report in oA t+itioazdated 1810812023 by Kochi Corporation

4.ActiontakenreportbyKWAdatedl6.o2.2o24ontheminutesoftheChiefSecretary,s
Review Meeting on 27112123

Sir,

Attention is invited to the subject matter. Illegal disposal 0f septage is reported vide ref'(l) in

periyar river. Similar incidents were reported in medias regarding ilregal disposal of septage/sewage in

waterbodies in Kochi namely Thevara, vyttila, Brahmapuram etc. The Hon'bre NGT has registered

Suo Motu case (ref 2) based on newspaper report regarding waste dumping in areas including

KadambraYar.

InKochi,thefollowingCSTP/FsTPsarereportedasexistingvideref(3)
1) 5 MLD STP at Elamkulam with Co-treatment facility

2) 0.1MLD FSTP at Wellington Island

3) 0.1 MLD FSTP at BrahmaPuram

+; O.OMLD STP owned by GCDA'Marine drive Kochi

5)0'TMLDSTPownedbyGCDA,InternationaiStadiumKaloor
Videref(4),KWAhasreportedthatco.treatmentatElamkulamsTPhasbeenstopped

temporar,y due to choking. urgent action is required to furly utilise the treatment facility at Elamkulam

plant and piease report the progress urgently'

urgent necessary action shail be taken to ensure continuous proper functioning of all existing

FsTp/csrps under your jurisdiction and to avoid illegal disposal to water bodies, which result in

severe water contamination. Kochi corporation is requested to take stringent action to ensure

monitoring of agencies co[ecting septage waste from estabrishments to avoid illegal disposal'

Enforcement squad may be asked to make surprise inspection of the area periodically' Action taken

report & time bound proposal to avoid such incidents in future shall be submitted urgently.

Copy to: 1. The CEE, RO Ernakulam - for necessary follow up

Z.TheEE,DoErnakulam-ll2lB,scEloor-fornecessaryfollowup
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